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AUDIT REPORT AND ANNUAL ACCOUNTS 
OF nIE CoUNcn. OF ScIENTIFIC AND 
INDUSTRIAL REsEARCH, NEW DELm, FOR 

1980-81 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF . ELECTRONICS 
(SHRI M. S. SANJEEVI RAO): On 
behalf of Shri C. P. N. Singh, I 
beg t~ lay on the Table: 

(1) A copy of the Annual Ac-
counts (Hindi and English ver-
sions) of the Council of Scientific 
and Industrial Research, New Delhi 
for the year 1980-81 together witl~ 
Audit Report thereon. 

(2) A statement (Hindi and Eng-
lish versions) showing reasons for 
delay in laying the papers men-
tioned at (1) a·bove. 

[P!ok:ed in Library. See No . LT-
5624 j82] 

ANNUAL REl'ORT OF AND REVIEW ON 
THE WORKING OF CENTRAL WAREUOUSING 

CORPORATION ACT 1962 , 

THE DEPUTY MIN'ISTER IN THE 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT 
(KUM.AR! KAMLA KUMAR!): T beg 
to lay on the Table: 

(1) A COPy of the Annual Report 
(Hindi and English versions) of the 
Centra1 Warehousing Corporation, 
New Delhi, for the yeB!r 1981-82 
along with Audited Aceount5 under 
sub-section ( 11) of section 31 of the 
Warehousing Corporations Act, 1962. 

(2) A copy of lteview (Hindi and 
English versions) by the Govern-
ment on the working of the Central 
Warehousing Corporation New 
Delhi, for the yes,r 1981-82. 

[Placed ih Library. See No. LT-
5625/82]. 

••No~ recorded. 

STATEMENT CoRRECTING REPLY TO 
U.S.Q. No. 844 DT. 7 _10-1982 REGARDING 

NEW RAILWAY LIN.Es DUP.INC 
SIXTH Pi.AN 

THE DEPU'rt" MINISTER IN '£HE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMEN'f OF PARLIA-
MENTARY AFFAIR '(SHRI MALU-
KARJUN) : I -beg to lay on the Table 
a statement (Hindi and English ver-
ions) correcting the reply given on 

7th October, 1982 · to Unstarred Ques_ 
tion No. 844 by Prof. Na,rain Chand 
Parashar regardingi new Railway lines 
during Sixth Plan. 

[Placed in LibraTy. See No. 562fi/ 
82). 

(Interruptions)•• 
MR. SPEAKER: Not allowed. 

(Interruptions) • ~ 

MR. SPEAKER: There is no ques-
tion of adjou,mmefi!". Sit down. Shri 
Vijay N. Patil. 

A.N'NuAL REPoRT OF ANO REVIEW ON 
THE WORK.ING OF li.rNDuSTAN TELE-
I'R!NTERs LIMlTED, MADRAS, FOR 1981-82 

THE DEPUTY MIN'ISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI V!JAY N'; PA"I'IL): I beg to 
lay on the Table a copy each of the 
following papers (Hindi and English 
versions) under sub.section (1) of 
section 619A of 1the Companies Act, 
1956:- · -~ 

(i) Review by the Government on 
the working of the Hindustan Telle-
printers Limited, Madras for the 
ye3tr 1981-.82 . .,.. ' 

(ii) Annual Report of the Hin-
d~tan Teleprinters Limited, 
Madras, for the year 1981-82 alon 
with Audited Accounts and tbe 
comments of the Comptroller a 1d 
Auditor General thereon. 
[Placed t,i- · "Library. See No. LT-
5627/82]. 

(Interruptions) 


